I3 Oral Answers PHALGUNA 4, 1902 (SAKA)

him, in view of the statement he has

made that he expects the production

to go up considerably in the present
year gud next year also, whether
they will gt least consider reducing
the price of levy sugar by that .65
paise which they had increased per
kilo in last December, whether the
total quota of levy sugar as compar-
ed wifli free sale sugar will be in-
creased to give some relief to the
consumu I since the production has in-
creased. =~

RAO BIRENDRA SINGH: The
price of 65 per cent of the pro-
duction which is taken in the levy
system is baseq on certain calcula-
tions according to a formula. And
this prive for levy sugar is paid to
the factories with 5 view to ensurc
that the producers get a remunera-
tive price for the sugarcane which
they supply to the factories. There-
forc any drastic reduction in the
price of levy sugar that is being paid
to the factories will also decrease
their capacity to pay the farmer for
the sugarcane.  Therefore, in view
of the need for giving a remunera-
tive price to the Tarmers and also to
supply sugar to the people at a rea-
sonable rate through our public dis-
tribution system, all these prices arc
gone into jn detail, At present there
is ho question of incréasing the levy
sugar percentage from the present 65
per cenf because that has been work-
ed out already, and we think that
any increase in the quantity in the
levy sugar will only put up the price
of sugar in the free market,

SHRI INDRAJIT GUPTA: It must
be the opposite.

- (Interruptions)
MR. SPEAKER: Order please,

SHR1 NAWAL KISHORE SHAR-
MA: 1 agree with the Minister that
in view of the price paid to the agri-
culturist a certain incerase in the
price of sugar is but natural but the
consumer should also not suffer in
the open market. Therefore, I would
like to know from the Minister whe-
ther he would enter into an informal
agreement with the mil] owners to

Oral Answers 1

see that the open market sugar is

'sold at a reasonably fair price, par-

ticularly in the season when there
is a great demand for sugar.

RAO BIRENDRA SINGH; We
always try to persuade - the sugar
mills to try and not to make undue
profits, And we seek their coopera-
tion as we did last time. They volun-
tarily offered to hand over all their
sugar stocks to the Government for
sale at a fixed price,

International Year of Disabled
Persons

+
*86, SHRI R, K. MHALGI:
DR."VASANT KUMAR
PANDIT:

Will the Minister of EDUCATION

AND SOCIAL WELFARE be pleased
to lay a statement showing:

(a) whether the International Year

of Disabled Persons is being orga-
nised thjs year;
(b) if so, the specific schemes

which the Centra] Government pro-
pose to undertake, including legisla-
tion, to rehabilitate the handicapped
persons, specially during the current
year; and

(c) the allotments for the various
schemes proposey State-wise?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B, CHAVAN): (a) to (e¢). A state-
ment jg laid on the Table of the
Sabha.

Statement
(a) Yes, Sir.

(b) Some of the existing program-
mes for the disabled persons are
being strengtheneq and new pro-
grammes gare being evolved in the
context of International Year of Dis-
abled Persons. A Working Group has
been set up to examine the question
of legislation in this fleld, Significant
programeg aré as under:—

(i) Under the scheme of Integrat-
ed Education, Government of India
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meets 50 per cent of the cost on cer-
tain items op a fixed scale, These in-
clude among other things, salary of
teac_'hers, transportation costs, cost of
books jna stationery, assessment
costs and cost of initial equipment,
Further liberalisation of the scheme
ts being considered,

(ii) Schloarships are given to dis-
abled persons from class IX onwards
to pursue education, Stipends are
also given for in-plant training,

(iii) There are 11 vocational re-
habilitation centres for the physical-
ly handicapped set up in various
States by the Ministry of Labour
which “are giving vocational training
and helping the handicapped persons
to secure gainful employment.

(iv) Grant is given to voluntary
organisations upto 90 per cent of the
cost for training, education and re-
habilitation programmes for the dis-
abled persons.

(v) 3 per cent vacancies have been
reserved under the Government of
India and in Public Sector Under-
takings in group ‘C’ and ‘D’ posts.

(vi) There are 18 Special Employ-
ment Exchanges to identify and pro-
vide placement facilities for the
handicapped. Opening of more Spe-
cial Employment Exchanges and a
Special Cell for the disabled in other
selected employment exchanges is
under 'consideration.

(vii) Ministry of Petroleum have
decided to reserve 10 per cent of
¢ dealerships/agencieg for certain cate-
gories of disabley persons and have
prescribed a roster for this purpose.

(viii) Ministry of Communica-
tions has decided to allot telephone
booths for the disabled persons, in-
cluding the blind,

(ix) Under differentia] rate of
interest scheme, loan is available to
disabled persons anq institutions upto
Rs. 1500/- as working capital loan
and Rs. (1000/- on term loan at 4 per
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cent rate of interest. This is to pro-
mote self-employment ventures,

(x) Weighted deduction of 1-1/3
times the salary paid to blind or
physically handicapped persong by an
employer in respect of ‘employees
whose salary does not exceed Rs.
20,000 in a year is allowed under
Income Tax Act. This is to encourage
employment of physically handicap-
ped persons.

(xi) National Awards are given
each year to oufstanding employers
of the disabled persons and most
efficient employees,

(xii) Government sponsors re-
search in areas of rehabilitational
aids for the handicapped.

(xiii) Cost of diesel/petrol is being
subsidiseq fo facilitate mobility of
the disabled.

(xiv) A mew scheme for rehabili-
tation of cured leprosy patients is
under consideration of the Govern-
ment. ’

(xv) A scheme for giving free/
subsidised aids and appliances to the
disabled persons is also uynder con-
sideration.

allotment of

(¢) No state-wige
money is made for the wvarious
schemes.

SHRI R. K. MHALGI: { would
like to bring to the notice of the hon.
House that a casual attitude has been
taken by the Government in respect
of a very important issue like the
handicapped class of sociefy. Practi-
cally two months ot the International
Year of the Disabled Persons are
over. Still, what is the reply that is
being given? The reply that is being
given is that the new programmes
are being evolved in the context of
the International Year of the Dis-
abled Persons. Secondly, in the
statement 15 programmeg have been
shown out of which four have been
stated to be under consideration.
Thirdly, while answering  question
on 1st December, 1980 about legisla-
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tion, the hon, Minister had stated that
the working group was examining the
question of legislation and that it
had yet to submit its report to the
Government. More than two months
have passed still the answr ig the
same. 'That shows that the Govern-
ment 1s taking a casual attitude to-
wards this problem.

MR. SPEAKER: Please ask the
question. i

SHRI R, K. MHALGI: Does the
Government propose to observe the
year of disabled sincerely and seri-
ously? If so, how is it that new
schemes gre not ready uptil now?
Who is responsible for this? When
will” these new schemes be finally
ready for implementation? When was
this working group set up? When
will it submit its report?

SHRI S. B. CHAVAN: The hon.
Member is™ fully aware of the fact
that the Government is very sincere
in implementing the schemes that we
have already decided upon.

DR. SUBRAMANIUM SWAMY:
What about seriousness?

SHRI S. B. CHAVAN: If he cares
to go through the statement which
hag been laid on the Table of the
House I 4m sure the hon., Member
will be fully convinced that the
Government means what they have
stated in the statement.

For the jnformation of the House
1 may state here some of the schemes
which have been finalised by us.
There are about 8 or 10 schemes
which have been finalised and orders
are now going to be issued about
thése, These schemes are going to
be “introduced for the first time for
disablégq persons,

At present, 50 per cent of the cost
of thi¥ infegrated education ig met by
the Central Government, Now it is
proposed that 100 per cent cost of the
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scheme be met by the Central Gov-
ernment,

Rates of incentives for the teachers,
cost of books and stationery, assess-
ment costs, costs -of initial equip-
ment are being revised upward.

A new scheme of supply of aids
and appliancs either free or at 50
per cent subsidy depending on the
income of the disabled/parents of the
disabled, has been formulated. Per-
sons whose income is upfo Rs. 750/-
100 ver cent subsidy will be given
to them, To persons whose income is
belween 751 gnd Rs. 1500, 50 per cent
subsidy will be given to them. This
scheme is being introduced for the
first time,

To implement the reservation of 3
per cent vacancies wunder Central
Government. and public sector in
category C and D posts certain ope-
rationa] details such as reserving
specific points on 100 points roster
ang “identification of jobs which dis-
abled persons can perform have becen
finalised.

State  Governments has also
agreed in the recent conference of
State Ministers of Social Welfare to
make 3 per cent reservations of
vécancies in certain categories of
posts.

More special employment ~exchan-
ges, special cells for disabled in se-
lected normal émployment exchan-
ges, vocational rehabilitation centres,
skill training centreg and rural re-
habilitation cenfres are proposed in
the Sixth Plan,

Like this, there are about 8 to 10
schemes. I would not take much time
of the House to read all this.

SHRI R. K. MHALGI: What about
. N
the " working group?

SHRI S. B, CHAVAN: The work-
ing group is at the final stage of
drafting its report, They have almost
completed their deliberations.
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SHR; R. K. MHALGI: Who, ac-
cording to the Government, is a dis-
ableg person? What is the approxi-
male number of disabled persons in
the country ? How much amount are
you going to expend on them in this
international year of disabled per-
sons?

SHRI S. B. CHAVAN: We do not
have the exact number. The census
operationg have begun and they are
going to tabulate and give the nxact
information. This information was
made available on the basis of the
sample survey conducted by the
Survey of India people.

DR. VASANT KUMAR PANDIT:
The hon. Minister hag stated that he
will be serious and sincere about the
displaceg persons, In the pro-
gramme it is stated that there are 11
vocational rehabilitation centreg in the
various States. I would like to know
whether those States which are now
not covered by vocational rehabilita-
tion centres will also be covered this
year. Similarly, in item No. (vi) it
js mentioned that 18 employment ex-
changes are existing in the country,
You will agree that 18 employment
exchanges and 11 vocational rehabili-
tatiop centres are not sufficient to meet
the gemands of the displaced persons.
Those States which do not have voca-
tional rehabilitation centres and
employmeny exchanges, will they be
covered this year, taking advantage of
the International Year for the Disabled
Persons? Thirdly, apart from provid-
ing hearing aids and spectacles. will
the Government provide artificial
limbg in case there ijs a demand?

MR. SPEAKER: 1 would request
hon, Members to be precise in their
supplementarjes and not to ask more
than one question, saying parts a, b,
c and d. I am going to allow only
one supplementary in the future, not
50 many parts.

SHRI S. B. CHAVAN: I am very
glad that the hon, Member is now fully
convinced of the sincerity of the Gov-
ernment in implementing the pro-
gramme, that we have undertaken.

FEBRUARY 28, 198
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The wvocational rehabilitation canires
are as follows: Vocational Rehabilita-

.tion Centre for Physically Handicapp~

ed Kurla, Bombay; Vocational Reha-
bilitation Centre for Physically Handi-
capped, Vidyanagar, Hyderabad. .,

AN HON. MEMBER: Why do you
read the whole list?

SHRI S. B. CHAVAN: He wanted
information about these cenires and
the employment exchanges. 1 have
the information but I do not have the
time,

MR. SPEAKER: 1[It has already
taken too much time. So, it may be
laid on the Table of the Hous>,

WUTHIIM 3T TEw F

IR WY W9 g TE FAeT Ah

f¥ 39 fran foodes adew 27

WeGel ¥Eqq: O 99 Al 9%
fear v 8, F§ 7 aqna  qfer
oo (3rEmaA) L

MARNAI I § 957 .27
g f& ot faamtir & &, w9 ¥ oA
weet feds qdm WY mE@ & @
gl ? TH F wAE0 M9 A ATA1RT
f& s o w7 7 fFay wizfual
F AFQ qT aar fear & o FE-
Fgi a< @ g7 .

oW ®EET A% 949 W
waw & g9 wrfag ?
Come to the pointed guestion.
stam eI : 57 foa St
F1 &fag 9T Fwar §?

EQH WHAT : 58 JA1H TE &

Fgi vear g7
can you answer this question at the
moment?

SHRI S. B. CHAVAN: Ag far as
employment opportunities iy con-
cerned, the number of handicapped
people registered with the employ-
ment exchanges is only about 90,000.
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So far about 24,000 handicapped people
have been given placement.

o W faqiw qreaw . SE
M, T FA qERT 9 TOACT (%
faswin gty I & gawmew §
1 qrér #7 faasiT S 7 S|
9F WY F AT TUH HEY ST &Y
gafta fear 97 ®wI 9§ 9¢ -
ek WY gEr 9T, a1 3§ Fiv-9a
¥ IAFRY AT T WOT & WIC I W
F1E g 7 faare foar € ar /i ?

qeEqAR ﬂ'gﬂ'a:
g 1w g

=t ww faamw qiwas @ Aad-
&g faraim ad #§ w7 9T ATE-
TS gAT § AR IR UF FHITE
faar &, @1 9§ X WY ¥ T FH-
FE & gi.... (smEaaA) ., . ST
feniew oW @t & 97 9 ¥
FAE gE & AR 94T
@Y g fafeed v afea s &
a1 ar W &\

g @ &g

MR. SPEAKER: Do not get agitat-
ed. I do pot think jt is relevant,
(Interruptions)

SHRI RAM VILAS PASWAN:
regarding demand....(Interruptions).

MR. SPEAKER: You cannot have
a wild goose chase. Any relevant
portion can be answered.

SHR]I S. B. CHAVAN:
quired notice,

I will re-

Drough Conditions in Karanataka
+
*87, SHR] K. MALLANNA:
SHRI G. Y. KRISHNAN:

Will the Minister of AGRICULTURE
be pleaseg to state:

(a) whether the Central Govern-
ment have received any report from

PHALGUNA 4, 1902 (SAKA)

Oral Answers 2%

the State of Karnataka regarding

drought condltions in that State;
(b) if so, the details thereof;

(c) whether the State Government
have approached the Central Govern-
ment for financial asistance; and

(d) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
BALESHWAR RAM): (a) Yes, Sir,

(b) A statement
Talbe of the House.

(¢) Yes, Sir.

(d) A Central Team visited Karna-
taka from the 29th to 31st December,
1980 to make an on the spot assess-
ment of the drought situation and to
estimate the requirements of funds by
the State Government. On receipt of
the revised Memorandum from the
Government of Karnataka on the 17th
January, 1981, the Ceniral Team
finaliseq its report which was con-
sidered by the High Level Committece
on Relief on the 5th February, 1981.
On the basis of the recommendations
of the High Level Committee, a pro-
posal to approve a ceiling of expendi-
ture is now under consideration of the
Government of India.

is laid on the

Statement

The Government of Karnataka in
the Memorandum on ‘Scarcity Con-
ditions’, hag stated that agriculture in
the drought affecteq areas suffered due
to prolonged dry spells and failure of
rainfall during the critical stages of
crop growth,

According to the Memorandum of
the 144 Taluks in the 15 affected dis-
tricts, 101 Taluks have been affected
by drought condtions—48 Taluks fully
and 52 Talukg partially. A iotal
population of 8233 lakhs and a
cropped area of 31.43 lakh hectares
have reportedly been  affected.
According to the State Government,
shortage of drinking water js being





